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Indian Natlonals in Pakistan Jails

793. SHRI J. B PATNAIK: Wil
the Mmister of EXTERNAL AFFAIRS be
pleased to state *

(a) the number of Indian Nationals 1n
Pakistan Jails ,
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(b) whether some Indian Nationals in
Pakistan Jails have expired their terms and
are not being released , and

(c) if so, the steps taken by Govern-
ment 1n the matter ?

THEF DFPUTY MINISTER IN THE
MINISTRY OF I'XTERNAL AFFAIRS
(SHRT SURDENDRA PAI SINGH) (a)
and (b) The Government of Pakistan has
not {urnished ary information about Indian
citizens 1n Pakistanm Jaily

(c) Fyery posaible effort 15 made to
secure the rclease of Indian nationals whose
detention 1n Pakitan come to the notice of
the Government
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CALLING ATTINIION TO MATTFR
OF URGEFNT PUBIIC IMPORTANCE

TRANSIORI PRORELMS IN DeLlL

SHR! VIKRAM MAHAJAN (Kangra) *
I call the atteniton of the Minister of
Shipping and Transport 1o the following
subjct to urgent public i1mportange and
I request that he may make a statement
thercon

““The transport problems in Delhi and
consequent unrcst among students and
frequent incidents of hijacking of buses
by college students

THE MINISTFR OF STATE IN THE
DEPARTMLNT OF PARLIAMENTARY
AFFAIRS AND IN THL. MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
OM MFHTA) The bus servivees 1n Delhs,
formerly operated by a private Company
were  taken  over  depairtmentally by the
Ministry of Transpoit 1n 1948 In 1950,
they were handed over to the Delhit Road
Transport Authoitty, o body set up under
the Delh1 Road Triansport Authority, Act,
1950 When the Mumicipal Corporation
was created 1n 1957, the lransport Under-
taking 1n Dclhi became 1its responsibility
The worhing of the city transport under-
taking had leen continuously deteriorating
for the past s1x or seven years and there
were constant demands for a change 1n its
admimistration The Morarka Commission
snd the Working Group on Metropolitan





